BEFORE THE NATIONAL GREEN TRIBUNAL, (SZ), SITTING AT CHENNAI

(Under Section 18(1) r/'w Sec. 14 of National Green Tribunal Act, 2010)

Original Application No.89 of 2021 (SZ)

BETWEEN

K.M.Muthusamy Gounder
S/o. K.P.Muthusamy Gounder,
Karattupalayam, Thogutti Palayam Village,

Tirupur South Taluk.

...APPLICANT.

-AND-
1. The Ministry of Environment Forest and Climate Change
and others. ...RESPONDENTS.
Sl.No. Date Details Page Nos.
1 05.08.2021 | Reply filed by the 6™ respondent 1-5

2 | 05.08.2021 | Verifying Affidavit filed by the 6™ respondent 6
3 21.12.2020 | Annexure - 1: - 7-8
Application to District Collector, Tirupur seeking
permission to conduct Jallikattu.
4. 22.01.2021 | Annexure - 2: 9-32
Minutes of the Jallikattu Coordinating Committee
Meeting.
5. 27.01.2021 | Annexure — 3: 33-51
Proceedings of the District Collector Tirupur for
granting permission to conduct Jallikattu as per
. Government Rules.
6. 30.01.2021 | Annexure — 4: 52-54
Stability certificate for two layers of barrier
fencing setup issued by Asst. Executive
Engineer PWD, Building ( Ka and Pa) Sub
- Division, Tiruppur
7 31.01.2021 | .Annexure — 5: 55-58

Invitation of Alagumalai Jallikattu Kaalaigal Nala
Sangam

(it is evident that Thiru K.P.M.Chinnu Gounder is
the applicant's brother who helped by giving the
ceremony Hall)

Certified that the above documents are true copies of their originals.

JES)
Dated at Chennai on this the’{ day of August 2021.

.’ \
. M.K.SUBRAMANIAN

COUNSEL FOR 6™ RESPONDENT




BEFORE THE NATIONAL GREEN TRIBUNAL, (SZ), SITTING AT CHENNAI

(Under Section 18(1) r/iw Sec.14 of National Green Tribunal Act, 2010)

Application No.89 of 2021 (SZ)
BETWEEN

K.M.Muthusamy Gounder

S/o. K.P.Muthusamy Gounder,

Karattupalayam,

Thogutti Palayam Village,

Tirupur South Taluk. ...APPLICANT.

-AND-

1. The Ministry of Environment,
Forest and Climate Change
Rep. by its Under Secretary,
3" Floor, Prithivi Wing Indira,
Parvayaran Bhawan Jor Bagh,
New Delhi — 110003.
Phone No. +91 11 24695262, 24695265, 24695132
Email — vp.dwivedi@nic.in

2. The State of Tamil Nadu
Environment and Forest Department Secretariat,
Rep. by its Secretary,
Fort St. George, Chennai — 600108.
Phone No.:- 044 25671511
Email:- forsec@tngov.in

3. The Member Secretary
Tamil Nadu Pollution Control Board
76, Mount Road, Guindy,
Chennai — 600032.
Phone :- 044 22353134 [/ 22353139
Email:- tnpcb-chn@gov.in

4. The Commissioner HR & CE
119, Uthamar Gandhi Road,
Nungambakkam, Chennai — 600034.
Phone:- 044 28334811
Email:- commr.hrce@tn.gov.in

5. The District Colleclor
Collectorate,
Karuppa Gaundanpalayam,
Tirupur — 641604.
Phone:- 0421-2971100

Email:- collrtup@nic.in
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6. Alagumalai Jallikattu Kaalaigal Nalasangam

Rep.by its President S.Palanisamy
S/o. Subburaya Gounder,
Malaipalayam,

Thonguttipalayam Village,

Tirupur South Taluk

Tirupur District — 641665

Phone:- 98430 62867

Email :- palanisamy@gmail.com ...RESPONDENTS.

REPLY FILED BY THE 6™ RESPONDENT

I S.Palanisamy S/o Subramanya Gounder, Hindu aged about 58 years residing

at No.223, Pavendar Street Extension, Mangalam Road, Palladam, Tirupur

District, do hereby solemnly affirm and sincerely state as follows:

1.

| am the 6" respondent in the above application and | am well acquainted
with facts of this case.

| respectfully submit that | deny all allegations made against me except
those that are specially admitted herein.

| respectfully submit that the above application has to be dismissed on the
ground of motivated & malafide and not in the interest of protecting
environment.

| respectfully submit that the facts of the case is that the Government of
Tamilnadu G.0.(D) No.33, Animal Husbandry Dairying and Fisheries
(AH3) Department dated 30.01.2018 notifies that Jallikattu may be
conducted from 4™ to 28" February, 2018at Alagumalai in Tiruppur District.
From 2018 onwards in Tiruppur district in Alagumalai village Jallikattu
have been conducted with the permission of the Government. The
representation was given by the association on 21.12.2020 to the 5"
respondent in the application seeking permission to conduct Jallikattu on
31.01.2021 and requesting the district administration to provide Health,
Transport and Medical and other facilities to be extended to conduct

Jallikattu. The association also brought the procedure to be followed by




the persons would like to participate in the Jallikattu and allocation of work
to respective departments to be done on the day of Jallikattu.

. It is further submitted that on earlier two occasions Jallikattu was
conducted in the place belongs to brother and applicant. The present site
was inspected by the District Collector, DRO, Thasildar and officials from
PWD, H.R.C.E, Animal Husbandry Dairying and Fisheries and the place
was earmarked by the district administration for conducting Jallikattu.

. It is submitted that the land where Jallikattu was celebrated is private
Patta land and neither a Forest land nor can it be construed as deemed
forested alleged.

. It is submitted that the protocol issued by Tamilnadu Government has
been given in the form of guidelines to each and every departments. On
30.01.2021 meeting was conducted at the District Collector office and all
the department officials including H.R.C.E were also present in that
meeting. The officials from H.R.C.E never raised any objections in the
meeting regarding digging of land. In the Jallikattu nearly 784 bulls and
players participated and nearly 50,000 people watched the Jallikattu, 1200
police personals gave protection led by Superintendent of Police of
Tiruppur. Nearly 100 Vetinery doctors and assistants were present to
inspect the bulls. No person was allowed to drink alcohol in the arena and
drunken persons denied permission in the areana by the Medical doctors.
Likewise bulls were also subjected to examination by the vetinery doctors.
The association for the first time in Tamilnadu has insured the participating
bulls for nearly Rs.75 lakhs with New India Insurance and for bull tamers
insurance policy was taken for Rs.3 Crores. The entire area was cleaned
up by the association by engaging 100 of persons and Jallikattu was
conducted peacefully.

. | respectfully submit that the Jallikattu which was conducted on

31.01.2021 was recognized by the District Administration and after 2018




Jallikattu was conducted in Alagumalai village as notified by the
Government of Tamilnadu for Tiruppur District.

| respectfully submit that the private respondent denies allegations that
Jallikattu was conducted without obtain permission from the statutory
authorities. It was conducted with the support of District Administration

headed by District Collector- 5" respondent herein.

10.1 respectfully submit that the respondent denies allegations that they

1.

excavated a portion of the hillock in the South Western region. The
Organizing Committee conducted the Jallikattu in the Patta land belongs
to Subramanyam, Kuppusamy and Nandhini and barricades were also
erected in the patta land. The bulls were walked through the temple land
and after coming out of the Vadi Vasal and bulls were going through
Mandai Parambokku land belongs to Government.

It is respectfully submitted that there was no damage to trees and plants
including medical plants as alleged by the applicant in the grounds. There
was no damage to Eco system also. For smooth passage of bulls to enter
the areana some of the branches of cactus only were cut. It is denied that
JCB was used to damage the hillock area. It is pertinent to mention here
that the applicant and his brother Chinnasamy Gounder are closely
associated with conducting Jallikattu in Tiruppur District. In 2008 Jallikattu
was conducted in their Patta land. Due to difference of opinion between
applicant and association members Jallikattu was conducted in the pata
land belonged to Subramaniam and others and Mandai parambokku land
with the help of District Administration. Even the brother of the applicant
also printed in the invitation as he sponsored by giving his mandabam for

organizing lunch for 1000 persons.

12.The 6" respondent respectfully submit that the association has conducted

Jallikattu after following the protocols issued by the Government of




Tamilnadu peacefully without degrading any environment by polluting it or
by digging in the hillock area as alleged by the applicant.
13.1t is submitted that the applicant is one of the hereditary trustees of the

Arulmigu Muthukumara Bala Dhandayuthapani Temple and for

irregularity committed by him objection were raised by the associations
and to counter the allegations this application has been filed by the
applicant with the malafied intension by abusing of process of law.

14. The 6™ respondent reserves right to raise objections to the report filed by

the Committee if any contravenes the facts.

It is therefore prayed that the Hon'ble Tribunal may be pleased to dismiss the
application as devoid of merits and pass such other orders as deemed fit i".
the interest of Justice. fﬂm snmenad
ok
paveoany
%W o Respondent

VERIFICATION

| S.Palanisamy S/o Subramanya Gounder, Hindu aged about 58 years
residing at No.223, Pavendar Street Extension, Mangalam Road, Palladam,
Tirupur District, do hereby verify that the above mentioned contents are true
to my personal knowledge and on legal advice and that | have not

suppressed any material fact.

Dated at Tiruppur, this the ____ day of August, 2021

Respondent

Vol. No: )

Page ~ No: | 5 / ‘ Og'\?pg

Serial No:_ 8 S. KADTHQ g .BL.,
"""""""""""" Advacate & Notary/G.0. Ms.No.267/2018

Q .
Date OF.-08.202) PR. Complex, Il Floor
D.No.48, Binny Compound, Tirupur-641 601
Ph: 04214242471 Mob: 9994744554
Resi: D.No 264-A, Nehru Street,

Avinashi - 641654




BEFORE THE NATIONAL GREEN TRIBUNAL, (SZ), SITTING AT CHENNAI

Application No.89 of 2021 (SZ)
BETWEEN

K.M.Muthusamy Gounder

S/o. K.P.Muthusamy Gounder,

Karattupalayam,

Thogutti Palayam Village,

Tirupur South Taluk. ...APPLICANT.

-AND-

1. The Ministry of Environment,
Forest and Climate Change
Rep. by its Under Secretary,
3" Floor, Prithivi Wing Indira,
Parvayaran Bhawan Jor Bagh,
New Delhi— 110003 and 5 others ...RESPONDENTS

VERIFYING AFFIDAVIT

I S.Palanisamy S/o Subramanya Gounder, Hindu aged about 58 years residing
at No.223, Pavendar Street Extension, Mangalam Road, Palladam, Tirupur
District, do hereby solemnly affirm and sincerely state as under:-

1. That | am the 6™ Respondent in the above mentioned Application and as such
am conversant with the facts and circumstances of the case and | have filed

this reply.

2. | state that the contents of paragraphs of the accompanying reply are true and
correct to the best of my knowledge and belief.

Solemnly affirmed at Tiruppur
In this the  day of August

2021 and in my presence

Vol. No: . |

Page No:

Serial No:... 8% | Adcat  Aan.0 WeNozsvrens
Date  p5of.202). | Mbnapieeasis: os sosireices

Resi: D.No 264-A, Nehru Street,
Avinashi - 641654
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Translated copy

ALAGUMALAI JALLIKATTU KAALAIGAL NALA SANGAM
Registration No. 2/2018
Alagumalai Adivaram , Alagumalai Post, Tiruppur District

Registered office: No.2, College Road, LIC Municipal Colony, Tiruppur — 641 601.

Thiru.S.Palanisamy Thiru.N.Sathyamoorthy Thiru.M.S.Subramaniyam

President Secretary Tresurer

98430 62867 98947 71991 93452 89185

Tlhiru.G.Moorthy Thiru.N.Senthilkumar Pandit. S.P.Balasubramaniyam
Vice President Joint Secretary Organiser

93646 47979 90809 81618 82482 61464

Fkkokk

Date : 21.12.2020

To

The District Collector
Tiruppur District
Tiruppur.

Sub: Conducting Alagumalai Jallikattu Heroic sport Festival — reg.
Sir,
We have decided to conduct of Tamils ttraditional cultural heroic sport Jallikattu on Thai
Tamil month date 18, 31.01.2021 the Sunday at Alagumalai, Tirupur District, Tiruppur
Southern Circle Village. We have decided to conduct this Jallikattu festival subject to
Government regulations.

As we have decided to conduct the function on Thai Tamil month date 18, 31.01.202, in
order to celebrate the function in grand manner, on behalf of Alugumalai Jallikattu
Kaalayargal welfare association we request you to provide Government permission,
Health, Transport, Medical facility and such as all types of other facilities.

Thanking you
Yours

Sd/-
President Palanisamy



— r—— — —
P —— P —
P P

I Sl WraIlLLb 7

l|| St QsnE aILLL, JNESWme Syl l“

| 2odEs6 pErAnmIILS @S slLib

m - _ )

m et 22.01.2021 Gpmi: ugub 1230 worfl |

\ /

i P — ———
—_—— —— m— — =
- —r— P — r— P — —— _
—— — — _ LSS
—e— | —— —




Fomi Sl P

Fl—

PR E————

A

Sl wran’ Lib | ﬂ@ﬁgr’r Csme auLLh, gm@Ewme Slymot

DVSE. R emrlmemriiyd &GS &L LLb

ol wrain, Hmiyi Gshe airn, saEoms drmsmss Gairi 5
JINGUML POASE.H Sramasnt o emish el edliaimn 31.01.2021 S|t
2AnGuma  Ermogdls  midlsas f Curily pLé&ss omind aupmis  Gamfl ey
Slefléai L efror s, Gupuy waislomar ordar ofalsms Qumid GILIIT@IL@I T EEG
BT wassiuC @ yflalsms i Crrésiu { uGEDE. BECETelle Madlss 6

BLbgiug Qgriiurs  GuhametemiL Couemigws (et Qer&afsma [5L-6llp S60 & G617

@S58 SbUGSILCL g SIIeueirsar iy meellss @ eflipre S (peile L eormeyT

SOHSMTI60E &al L LD,

_Deallés @ eflprs @ugelleri soLipés Casmipw elfupmmasr:

1. gadlés @ Hepsdie uiCshs odar sraarast Lomis  efrrsat (Ghlss
aleurmisenar Jimwiureriaer, ey Czfleilsg wear oeind Qumised
GousurT(HLh. umIGsHuUTaTiT S 6T GN&Es efleurmiigar opwrs udley
Cenuiu QatsTsr? errUems; 2 Ml Qe Gmmﬁ@&. B

2. goallss @ elyrs @ ugalari aﬁ]@rll'ﬁﬂ,rb;ssrrm‘ gourGsmer allpr Bl Qupiass;
(i GBS & 24 el Crr&dlneG (parurs Lirédl Qe L s 54 CanGw
MG B FLSEIL wre’ L Bliraursgsms gimind) eugrisiu@i.

3. godlss @ aldsaflaiug - pmLQupdnsr aartums 2 mfl Qedl gsours
wrai  flirarsgsrs g;mmésasilu@m‘-" ‘marlSgmm,  STORMLSSIm,,
ETushgIenm whmnb QUITrs) &&ETSTTS SNy Sipisueiraear HiLmidly Gwealari gyie
Gower. Gualerflar ouinge Bepsd gHurLramrsd VY esHamyiy
I|oflés Gousmr(pib. ng ‘ | '

4. godlas ® olprs Guelart Hepsdiar Gurgl HudDL Smargg) alsomear
SlsbursiisrisEmeeEn WElturmiy gimn sH@ewsrs ﬁ]&@éé]uﬂd) emU@ILD
e WlTGagd  mhmub Gurml CosmisErsE sbuksiLLL (GIOMIEE TG
flarransCarms  aupmiss Cam Srél iz aalalls  HlFyseluyn
Garyom  GLmd et o mfwollsgin Lommith ﬁ]es@@?é]éa@ Comeauwrsr 2 _smray, (S,
arQFEOmLS alemid, mSSa usd), @SSR 2 USTEmEISHT wpmid Blepéfuller
Gurgl Qeinigen igwisney whmith Qede Lrgmo @hss gam® Sréann Curain
@n‘mmm’g allgomer  oupliueL  sugdlsemeruyh gsbsﬁ]ésaau@ allpné;  (@gedlerir
grimerg Qenis Qsoellsy CuhGsrerGamd e Qazflals g a_rﬂu_l 2 midl Gomfl
uigaugdlanar (Bond Paper) sl L Birurasdhe o Lear oalls. Cosmr@in.

1O



-D-

5. aeellsa @ allpr Hlapey (LoD Sith (ég,élmmujmtré;asﬂuﬁl.. Blyeerggle srinig
Cesuigin smrinsE Qeis alaursamer 2 mFGorfl uigaigds gsﬁmﬂé&mﬁ@ alprs;
Guallert @A @ Q| SMET LomeuL L ,r_f,]r‘rsurresg'gl_rb@ o Leit gefl5Hl GousmiBid.

6. madlss @ Blewsfurerg SOTEEMTD,  UsmTLTEH SICOL WIS sm 61T

Srdlusiinsrs  Gmas - GGG gally Blapsd  omfls Crmadlsd
BLSSIIL S8 L Tg). !

e Boedléslnpd UNCsns o arer STMMBEESES — srdpmL  urmofiysgemy

LGSSITEMTH 2 flw uflGersemer Glewnutiud Gererersur T el
SimwiureTiaat 2. mgliuGis Couswr(Hid.

8. gdlssiyed uECshs o srer STMMEEHEE aaellgorar omrds LEgISCaTT
(Enhancement Drﬁgs‘) Lhmih  erfl&as Sloflé s dam g GlumsL semer Guir
(Irﬁténts) g;mﬁéSHULﬂﬁlsbmm 6T6T LI &5 2 MFlILGEsi0u) &l
gmmﬂurrmr'ra;'srﬂsu?'@@ Glumg i sib. ‘

9. umfremeuwmsTirEaT D|LOfT IS '-mﬁ'lgrmﬁlsmm &TEmILD  aumauilen 2_mil& serentow st
Srusgdlmer  eflipr SIPLLUTETT ST 9jeming 60 Couam@d.  oyrsiss et

e miflgsatmind s Qung]ﬂumﬂg",gjsmmuﬂmrﬂuﬂ@;j@ graiy Qumiu. Cosm @i, |

10. ereveraar Hlm s eSS Blatar @ (b, LesSga uflGarsmer Qe @b
wHmib sramer CaaMiy EOLDWILD ,g,g,é’lm B risefls) agmBlwmrerrm LIG&6) 2y66g) e
QIDUSF| SHTeneTSHEmar GlouuSleSledlm i, Lol mhgih s Couswr (b,

1. geellaa @ sramearser ﬂ;mg'é] meSEILL DsTer  @I_Lh SMUGLOLIT&ajLd,
SSFUTEND Blm&s Cotami(iy, SislaiGurg) smemmd Gumreity BQuibms sflesmer
SAmiuBSSud,  Hmblsrdaflsmor LweTu@Sslyn  CuhsmL. G sdmer
SNuDLLTS masdlmes Couamr(Gib,

12. srenerEenem g,jmymﬂ" UEeHlEE Slmypss s Setysrar o st o fevwowmert
ésamrEsdhmn oyelpss) armerulener £ s Simidés Cotemi(HL.

13. 6l led GemwssILEE UGS GmpEsUsn 50 ggiT BLLT uriy QarentLsre
Bmss0 Casmrun. QUuEeduils L GCL srmersmen poadlss O alpmals
uEGahEh aftiset suge i Cami@.

14. oadlést®  oflprallsh uBGaEhE  efiemen  eumgamss el BlhsGar,
aroersat - Sl eflelmig  QauallGumis ugdllses  @oLwfss  HiosGaur
SDwSlésss. Lrg. S

15. gevsllés @ eflpradsy uiGshiEn  efitsat  srmerseflet Sliblsmev (Hurpp)
sualug 15 B SMsdnG QesnGaur Isievg 30 mﬂggm;a;;ﬁ 'g@ﬂfﬂujuq
Cesntar sng srmersaflar EPTIM GlaToredmmen &L BLILESS) S(walluig
GasinGar w OCw ymwdés GeusmT(HlLd.




-3-

16. gﬁumﬂ&e&v_@ allpmellsd UBIGsnEh afias srammraafar ured Lhmth Qembysmer
Op&eGur oz snmmaaﬂm sroamer  Npssis Qarami()  sreerasor
yarGsdums sOSSCT &g, Gaory  eHSN Qewsdu@d  efrsmer
QsrLihg unCana SIMWEESE gulmg).

7. gomb eugith afirive e s, STMOTEEHESLD Smumieai q,mm_n'g,surrm] Gurrg‘ﬂuj

& g,qsrrsﬁlsu Camismi pmi unyuq_g,ﬁu Cauemr(Hln.

18. armarsat  Eniss maussiu Garer @L_m sroer  Gesfliy  enwowid  whmih
Gg,smmuu@m uGdlsafle smrsrailiy Gaswmrasassmm Qums &) ﬁl&;pmassmsn
Yumuwwrs udla) Qeuigen Coemifn. .

19. gaellgsl @ Hlapedsar Gysmgyh elEuLms gty Qe Gumm @B
Qg waser Qmi. RIaemEE aflyrs  @Ggedsrit @ggmguu Seflée
Geuemr (b,

20. T XA ) ;f,]a;gp&eﬂuﬁlsmm 2 flermed @Mt L STOCUEDTLIME(SG6T HL &
W SHl Gousmr(HiLb.

21. epery el @mpeurer whmd 15 auwdhe Cuhull srmersmer elpmeled
uEiGane sysiodldss ST,

22. @5 _ﬂﬁ]mmgam soaurtluggre Qafalssiuc Gerer Eluksmerasear SiLmEly
UTESHISMET CETaiL. ugtomasar (Banners) GuTsiomser syrellsd moudasiuL

Gousmwt(pid.

Qe QuEEET (SrammL uu'mﬂuug.  giom) Cuh@aTsier Gmsuu‘muj_gl_mgéssmsem? -

1. ellprelled uiCans 2 eirer S|S0 &g HTEneT ST Seveflsrefludled ué,]ﬁ;"G]&u'Jg,sﬁ.

2. allyr s Quuid @I & hsmear wrdf aemruL b swrir Glaise.

3. allymellsh Gurgiorer gyeradevmer Gupssmer g Klameoullsd mmeus s se0.

4. ellyrelled uMICsnhes o arar sTaeTEmET SGdlumiig aslrsu;;ml. unmrﬂuuggjsm,rg
LhSgUTEMTS  Qaran () SLLMU  GGS 6 ufiGergmars@ 2.LuRss
Gouemr(pLd. _

b mS]LVprr'siﬂsb ukiGsmha o ater sTmeTST Grymullevthl 2 _GTeTETeUT STeTLg) (GMSSiD,

S ECTTRLTEID, epTssTaad Qewhu@n susmauls Cumrsn g msri:g]eser'r eCaaILd

STMMEEHSE ClFngsiuLalome RTUMSD  STEOHL umru:rﬂuug, gleom,

URAIETSafler o gailujear e_gjé,luu@g,éh_ Gousmr(piLb.
6. srmmsdflar srgimafle ememn smumisst (Mutilated ears) 2_siararair hgh
ursllsme (mIS@GSaTe (Fractured tails) FmuLL esmumisear Csamb o ataraTeur

FIRTLNS  STemHemL m@g’r,gjmr'r.sﬁfr g gl ufiGendlés GG  oyeaumm

anumnsar  gemId  srewiUlLTY  gsstmaramer  elgreld  UMGsHs

Simingléamosd by e Coemi@Lb.



-4-

7. grevenser - elpmw Sl  prempud C ety Qi sréimsmaatﬁlgmlb
gjsurL@jg,g,UULmﬁlmms\) srarLms 2 mis Qeinu CousmiHLd. | |

8. STENETSEUET B|SH6ur 2 MemwiwmerCrr 5065 SmmeTéE LflFgwimsr FUT Lo GG
srevemder sllbon Npss QF0umS 2 m& QatuCasTTHILD. '

9. LEHSFI ufCargmariear  Curs) STEM6T ST G&lrrrsurrasGsurr (Fatigue)

- FiGuré@LGarm  (Dehydration) SymSuhm ;ﬂmmuﬁlm (Restlessness)

STETILLLITE) B)6meLSHEmeT sl &S Ig60 uiCahe g]g]mglémém..l_rrgl

10, sTmeTEEHSE WSl oeflastu’ Herarams WmSGIa ufGamgameuiled

seuirL i Lmed gqsmmassmm mevedlEal g URIGEDS gxg]mﬁs&.&.&L_rrgj

11. sraeTseT SILQISS (Arena) amUSHES PaTY ,gqsmmas@_v,as@ 20 HWflLih guia]
Sjafl&asiuT Geusmor(pid.

12. srmetsmer  HNISS smeussSLIUL T e @Lgﬂm (Bull Holding Area) Simeu
sug;asaamnsur Qewdur@smer (Normal behavior) Qeausfu@SS  GurgomeT
@Lm&gﬁl Qe Cousmi(pld. REIGTD STENETEELD Gmphsu_sh 60 #8IT
urtiy GameTL @L.su&ﬁ @M 5560 CouatiHlLD. STMETSEHEES Gurdlu Salsmid LoHmitd
i m@rﬂ@m@gtr@ oEna  GUDMESWTE QeuafiiLBHSS e gl 2 L 60lwed
geieuamer  (Normal Physiological Functions) QeusfliuBSS- SiEos)
g,mﬂ&as GousmitBlb. gmenensefla .Ql@&iﬂ'ﬁmmuﬂ@ﬁ'ﬂ@ﬂ.l oymer 2 fenowmerit @mHa

STEETSHEHES mm:f,é,]uﬂmrrm uT ST (Ps rcl*nologu:al Safety) ﬂ-mﬂfﬂﬁﬁu
HLESS Caueut HID.

13. sraersst GasMsELD LG Euilsd gmemenSetie o flemLowmemit LoHMID grememuiiLLd
Uf&emawh QamemrL. HUT ;nL.@GLn 2 6Ger Qa6le S|EISEs CoucuT(ILD-

14. STOAEEHSSTTT - QiouET LGSSUEGE hmid  eET oanird  (Animal

Ambulance) gmwa&&um. Geusmsr(BILd

<. .15 STesTEENaT o MemowreniraGemT SIS grememuatd: Lflésuwi Qe BUGTT

SmeneTEDlL LSS\ oSl Qeary 2-smel wofmid BT amsS gpur®
QaiwCausi G- ST SEHSS, Heow LG Qeewim Im@ 20 p_‘,hﬁlL.
puineflsaiuCL St Gu oS e (S SIMYSE! Qase CorID.

16. SIEDOTSET auGuTgEId  STEGEL LSS ST Lohmith
gqgumsufraasrﬂw’r QgL seamenfinde  GlEHS! o e eTleTT TGS

o MAIUESSHISD CouswT(HID- ‘
17. STEEOL (S SIS @@55611 ouusHnG MBS Ca(mld STENETSHEDET QgLirsS]

HTEULSIMM

ST STETT|5E GeusuoT(HILD.

18, smemenEeT LSl (Arena) @m,r_r,gjsﬁ@mul_&g,eﬁlsh GCrsufGaT ST CuonQsram ()

JRO JOp P P . 0 [0 Ceusmr (L.

A P e i il

e Ak R T R




T

LAt e S s

s A

T i
A=SyrerEgrT D Tt e

-

-5-

urrgiuusuuﬂggjsmm (asl_@uzrrmm anglm umru:rﬂuq) Gaam_l_m G_.r__nﬂeslrmm Gmsmm.l

.@.mlgasmascsm

STEDOT ST Gl&mgum gleb (Bull Run Aretia) eTearLig) el gluﬁfeﬂ@;;g] (Arena)

anenaet Cosfssiu@in (Collection Yard) eniouith mﬁmuuﬂlmrrm-uggﬂu.lrr@m

1. @8l dlar @muwmndn urrrrmmmrrmrrasm SIS SmS (Gallenes) ﬂtﬂ&@m

o SIS G6): Geuster b, Liniremenwimert UG sremerser §1Lmﬁlsu = UM UTEFE -

. susmauiled. @m..smt_ Solurarisst (Double Barrlcadmg) s_gjﬂmrrsur cuensullsd

IEDLpU LD U@ﬁuﬁlsﬁl@gg GOPHESULED 15 L f56E Siitme gqsmmese'. Geusmr(Bith.
. oflgm . B eflellmiar 15 Sl gerafl srameraar @uu@gﬁlaa@ kg ey

UEGsnUTETTSaT STamersanar CETL&8n LT, @uugélmrrsurgj @smml;sg,m_&m 100
WL g @mliuensg 2 mIFlLESSIL Gmsmﬂ@m geutepeold- Sremeir e staislls
usLLpleird smemer a6t G&srﬂ&.&uu@m U@,é,]as(g, GlEsde GTgIauTs jsmLouh.

@uugg,luﬂlsﬁl@_r_r,@ smearsat 60 (ys 120 GpmysEméEet  CsafldEio
soLwgElnE Q&surgjmﬁh_ Gsusmrr@m armenast Casfla@ muusHlmers arm;ﬁlgum
urrgjanuq @m_ml_ g,@uurrm&m Siwws Sl CousmrBLb.

LI 6m LI 61T T &5 61T Suithg)  eflprellmer ssrgoud  eumsuilsd. 2-miflggatmiow o

| SalgWl SITIES Slene eflpr SIOILTETIEST - SjenindgeTeTmns

Qurgiiueisgimpullsrt o gifl Gsiig) Qamerer Cousmr@Ld.

urrfr'smsum-rrafq'res.ﬁr'r gmr:i_wﬁl_tb@ﬁft esrr_sm_sﬁ&ia'r. YGHs  UTTEaIUTeTTSamar
asrrmbu@ggjﬁusmg,‘ g@e‘a@fn ousnaulley S oSler @mumhdlon T wss
GO @ emL. &HuTeT e SIS SIULIp LU S 2.mifl Gewiur CaemrGLb.

oflgr HLeflsd  oymid s Gerer SWaTdgl sl OLrartsaflgib & emersar
Qoueflfled  Qaflyd oo gwuwdsssirs:  gOmafld:  gamnTe

srrsmsrrar@a(g STWEISEET huL myﬂmg&s@m

e sronsafle srameraset wHyih urmGa.murrmrresm Ln@g,glma- Sllémes@
Camami@) Geoguh amsuls QaefllCun gaesr auflulilsmer (Emef'gency Exit)
sl S elled geminsasiiuL Gmmr@m :

Cun@hlincr  uswflulsner mﬂgw pooLCupnd @G Sms (GopEs Ulsn @\
SomisEnsE (paterCr ouie) Qsig sromer QUTGLEsT (SaEE sy,
LoTLILIGIEm S5, &Li:ﬁ]susmu) LweiuGSsLuEElarparem aatumgs 2 mdl Gainig et
suutsiuCL allprs slllyllarmse oflansdl uriemeurer wT-d, ErmL
g;@iju Geusll _gg,élu.lsmm grorer Hlaoilld gymusstuemitms 2 md Gsuw

GeuswoT(HiLd.

1y



-6-

- uGSginsgmn CuhQsmsier Gousmiigw [5Laulg Sm &6t

- medellsstpe  UKRCshEL wrGlly efffser m&&m@_r_r,gj T
"Q_I_Qasrrsm@mmsunrlr sreitueng  uflGsrdlss - TatGu Sl b Qamm :‘,g,r@jmﬁ&e;
Gouswsr(HiLd. @g,,r_rj@ Gg,cmmu.lrrsur m@gg]su 2_LISHIT6U0TIEIS(6TH L 6uT. m(gg,gjsmmmm Gurrgjmrrsur
cr‘s&:rrmﬂaasmesﬂm umﬂu.lmlrg,éll_ Gsuﬁm:rr@m _

.

gmsﬁlas&L@ ﬁleslcpmﬁ]m(ﬁurrgy or@ily - efrisensar;. _UmTFenenLTenysensCam
alugz) qgjm ﬂlel_@ &MU ghupst, o fu (Yowsl ddldme arigh

* senaude Gg,mmu.ursur m(r_r,g,gjm 2_LIG T 6U0TIE18 (615 L 6)|LD, Lo Sgieuiae. gL el
TG, Smarss @g@]gsﬁl m&,g‘,]&@t_m Sulgls SieusT. mqél&;srr S Swer eflpr
‘ ;:IEGIBI_QL@]I.D @Lgﬂm@ gqq;eﬁsu @mmm&aﬂesmamrra SWiy. pﬁlsmmuﬁlm
@@Eﬂf_m (Bmmr@m ;

asrrmmg:sm,r_n Gm_mGl&rrsrrm Gmsum;u.l LAl HEMSSET -

R

um:&'aa,r_rjurrsrnra;s\r saflsg) G]g,rﬂum ausmianrs  Ar&Cws 2 e &mﬂ,l_r,gj

,gqsmLqursrr SLenL smmg;_é,]@uusmg, z_gjé,] Gl Gouswrr(Hih.
- 20dlss® Sme et lpCu sbuksing L @&r sigianTsEsLa o)

Galg)  uTglEmily  whmib yeiGaréeflémas  wpLagsmasr — ordlat
e_gg,qsquu% o‘rsunﬁ]g, G s auble Gmgg@eswmﬂrUUL@mmgrr cTUmSG 2 mid

Qe Gsumr@l.o

- gmsﬁlasas:_tpm urmG&m@m i umGeamm SIT6N 61T 61T - @!;LI.IS}Q'I)'IJL] U@éla;srﬂsu uGES!

el rgeumpy; Boss oflu giur@est Qe Geroramg a._rgjﬁl Qi
Gmsuw@w.

‘sﬁlyrrsﬁlmaslres gwmmesasuu@m GueL, urfeeaumery wreb, GIols SEOY
Ceusll, elmemun’ B S Quataiu@ss Camasmi pri uriutiu’ Gerergm

srTueng Gopurieme Qeig) 2 mid Gei Ceouswr(@ib.

Qg (Lol gjsmmuﬂmuwsﬁ SEFSENulL  UTTemaTaTiaEmeT & i gith

.‘an.@g,ﬁulrsur BUi&aT. . - oriled @sueumnm @(r_r,uumgu;m 2 MA@ S

) ; (Bsumr@u:

ﬂ‘ilg;rr ,r_r,sm.@u_rg]m Sleur & dled Gurr,é.hu Guweﬁ@sung,gl orhm. - - Qauig
Qurgisseflat germr. Guey ampsma urdliy ggi Crrms amasulen o fu
@su'rQsﬁr%&iﬂ&q;gs _r:,ujuﬁ&sms&smm Cuntlareatar Gouemt(HlLd.

‘ﬂguébaﬁlésésl:lgei) URIGEmm sremerEer sumgeurgedle @) miks! -GauaflGuipilu ﬂ@?mr‘r
Unglgggﬂurras 1_85"’6@)6“.56!'1‘ CeasflaEh muwsdne Goarpmimums 2 md Qe

Gmm’T@_L@_.




-7-

8 gofés @  alyrelaiGurg  sugmd o wr@dy  efteEatsr,
unﬁ@m@g@ﬁ&@@@a&ﬁ | 2 L @ig TS _@g,gugiaﬁlf@mﬁi!éléﬂé@w UPEISUSHETE
sy oairlaat Gadm aflsstasmer uatartr ynssafsms Qe
Siousr anflssLrast g suri Hameoudls Galiums-2: gl Geiin Goemr(Lb.

9. amevense gemssiubh Criraysafle geeurm- Gl‘a'msﬁu@ﬁh muiraesr g

| Gurraﬁ'&rrr'i' SrorsGa mg;&@ ugley Gaiig pLapsms Guhblsmaier GausmiEi.

o sirorm’ ) guewpilarc Gisp@aiator Gaimingl BLalgdmamsst

1. podsstE asrmmssr  Hnigh maussiul@erer @) Lb Wmmmﬁ&mtﬁ,
GEGIDTEAD mwgﬁg&&@mm@m g@mﬁ(ﬁﬁﬁg\' &rréﬁn.b' Guﬁ&ﬁm @ujgbmas
sifleysmer g;uumuu’ﬁgﬁum eEI@Lﬂ,r_slréflsnﬂessmm uu.nmu(_i;\g,gﬂmm Gmmasmn_
GLsdlmar gmimuwrs: Gmiums e ggl Gewgl. GaiwrHis.

2. Fled i spgium uGSdle Curglorar Gy s, aa‘@utﬁh..m m,r_ng]m
SIS Qs Q&u.ru.luuu;@uumg, 2 mid) Qaunu Geueor@id. .+ oo i

3. amgamssd Amh srmamsat Caaflly omuwowsdld Curgiorer gjul.hréu
ueflurerisemer Usnfluwisd sasmasmy ugdl G]&mmumlp@uumg o mid Qe

Geuemr(HiLD.

: ﬁmmmruu whmib lﬂ't_quusmﬂmmgjsmgjuﬁlmw Gmm@&rrmm Coustitiows HLaIg&6m E’WT ol S

Igburalstisar emusﬁ!as@m m.&gﬁlsu 2 L UTIg LTS LELuuumﬂuﬂm FOU@LD
olswors gury Dl Guirgomeur: UEUHHUJITGHI]’&@L.WI' §msmmruq LELL|

UTESaTSHMS EMSSH0n G]&u.:él@esa;@mﬁm Lb.
2. eflyralisnrs aimme S LITTaauITeTTaeT,
LEGsMHEn  sremeraeir o Elwsmen ng,gjm g&ugg] q,mmy.m LLSUI'I;LI.LJITEB
BEyOuenflufled FUL swri flamoullsd mears uui]_meﬂ Quim Suem u 1] &6
Curgioreer  eTemireuildemsuilsd UGUUﬂu.ILDI]’g_Q’;UULly.@UUEU)g a_gmﬂ G]&u.lﬁl_
Gsnsm@m L ) 4

3. ssvella et (b sﬁlg;rr mmLng]m @Lrﬁl&mjm ’ér(ﬁlr Qpue) - Galg)
sllprellhsrs gmmasasuu@m urrrrsmmujrrmrresfrr T, @riemL s@iy Gausd
oigih  0EsE  oiflsions sup Hlarg efiprelloar  srew  uhdsEin
BlL_misemen b0y, Qauig) gjsueailmisafls srsrﬂ,é,lm Slummih gydeg oy uSsTe
Hlemeoulsd (LEIsnr&rrrm eam&as@mrr/umm&’mmrrm\go{lrraﬁmrr) Blsveomosd Gmiusns
2 mdl Qauig) Camauuimer @m@m&&lﬂ&.ﬁiﬂs TLaupSmasmer GunGarstsr

CoueuT(HiLD.

. podlssl @ HlepEd] poLunn @LsHnG SimEld sﬁlg.prrmﬁ'lm s:Ggng-



| ;

. Qaild) o Lnas.sssrr QQ_MMGUIT GmmGlasrrmm Caueminig il FLapSENSHAT:

glmguuwm‘ﬁgsﬁ sy Orpaiast, vl glgnmsur'ressfr, or@ly - efffast  wHOID

i sugg@&.uu@susm b Spini m@smru_l GETI‘I_erl_éﬂl.IJIT Lommith ﬁ@ug,rr G]g,m@ ml_t..m_eﬂujrr

| ‘-I.'IJIhQJIjJ gl o fleniowmeni ohEGunit gpepGu ugley Qeusdlanés Gmsm@m

8- -

4. mﬂgw EoLQuyh GLsSldlohsl 5 AGam LT snperailsd e E;lmfr,g@suﬁﬂ-
ey s6i iU (eTeng)  STTLSHETET geoLulleret srerny  Qupdlmss
Gmsutrr@m :

- 5 STEOBEDL SO Sudled Luiha Glu,r_u_rg uemevoriic) -alireeT gt Hleneouiled
Brs50 CouamiGLd. |

ﬁ.l.i_Lqu Gum@mwggj_gummw GUJ!I)QE-II’GTI’GIT Gmmmm ;_r,l_mtgesmas&.m

efgrelled umiGsHs  2-aTen T G\m@gnug.g‘,]sﬁl@ggg] QU SETLD c_Lpsum
Qe ariuETsms 2-nisl Qaudll Aol 050 oul Lyl (Burras@mqggj ST
0. i L augdmas CHGISTETET GeustT(HId.

aelssl @) ﬁmg&é’lassm (PO SULD el HuLmosd UL.ulfﬂLgLuu Q&u.lg] orauL
gg,uﬂg,g;smsumw sauisaflLih gUUmL &S GeusT(HILD-

e 561.5.51_@ z@&g&é\mwmg o fflw mﬂﬁl@mgﬂ&mﬂmuq ,r_r,smL_ngjmsmg;u.lm whmib
: - umglsmy - gusrisst - el @m,muﬁlsu P

| ARTUSSWLD QarLimLy  SaTSE| gjsm;n&smmu.[m
@mﬂm@ﬁ@ Cuopurimes  Qendiegn G, @imsﬁ@mﬁ]@“ uiCanEh &

memen Satle ¢_AemiolimeTiTaet g‘bé]@mrrrrs@&.@ ; SIEDLWITET J|LenL &6

PR &mﬁ;k.q;m\@msm@m | _ -
-Qaarerrs&;rr ( Covid \191* Cp if\lrj GT‘”“"‘ -'-i;ilmmdif 5@5@9 qur_@ll@ ,&muﬁhﬁ_m Couamiigw

4 @ jﬁurraiﬁﬂ mL@Gm gqgmékaasuu@mm“(aarrmmu&]m :
i o feswowreri QOIS a_gmﬁlurmsmrr Wi GGw §

‘Blps @t &iﬁla@lgguuwﬂmgl Bouch simLum S oL [

.,gqmﬂgr,ﬂ@&a. G“-‘“"‘@'-.' élml-h\m: oML Blers FUirseT g@lwﬂﬁsuup Lom L gl

mM&ShE @sursurgjrr&.(%m STEOET, ST LIﬂEtDLDqul'ﬂrlr -?75:

REAOT - WP gt

L asjij@w nﬁr&saﬂm srsmsuuﬂa;smas 300 BUTS(EHEE

Blesmiosd @@&;; Ggusufr@m'.



-g-

4. godlss @ eflprelld unCsmEn  eSirser Gumly poLQuuushe 7
BIL&EH&E (ParursGey 'ug‘ﬁcq Qeuidlmes Gasmr@Lb. SIMATUMSESGD  SLLMULD
SlenLITET g||L6mL il ElmEs Gousmi@b. eLwrer o smL Gleorg puirsat efpr
B Qupih BYsn@eT oeudlésiiuL wr Lrirast.

5. padlsl @ eflprallsd uriCsmneih afirset Siemaraimd ellpr e Quoib Freflhe
Qrawi® BT sEnaE (glsu'rmgrr;s Qrersd grdaflésiuL uliCsrsmar muwsde
Camalll -19 ufiGersmar Qeufmss Cowsmr(i. CrmigLsrhm Esbers efyireer
L GCw allprellsd) uEICshes oymiwdsaiu@eu. '

6. gebsllaa’® poLQupib @Lsdmar weiarsrasCa e Qeuig, elyralhers
gqsinmésasﬂl.f@da urreneuwimeTirEseT WMLD, @rimL SO Gausdl whmh waseT odlsuns
uly flaig eflyreflmar srew Yupdleen GLmsst oyduma QsrGrram Crmin
uqmsmm. S5BH&GW cusmTemnid o fu seps Gen Qausfl 2_sirafl L Qrdlypeamnasst Saruhmiu
- Cousmi (.

7. JmaTSEl givm JiWieiiTSeT whmib, elyrs Gigelari whHpIb Eeiellprey st
ClsrLiysmLw  gleom ieeueirssiT Simearaim GasrGrrarr CrmisQsrnm Elome s
erarflmer switflés Casmr(Hin. '

e



19

TRANSLATED COPY

TIRUPPURDISTRICT

TIRUPPUR SOUTH CIRCLE, ALAGUMALAI VILLAGE

JALLIKATTU COORDINATING
COMMITTEE MEETING

DAY: 22.01.2021 TIME: AFTERNOON 12.30 Hrs




TIRUPPUR DISTRICT, TIRUPPUR SOUTH CIRCLE,
ALAGUMALAI VILLAGE

JALLIKATTU COORDINATING COMMITTEE MEETING

On behalf of the Tiruppur district, Tiruppur southern circle, Alagumalai
village kaalaigal nala sangam a petition has been given, seeking
permission to conduct Jallikatta festival at Tiruppur district, Tiruppur
southern circle, Alagumalai village on 31.01.2021.The petition has been
forwarded to the Government for notification and is awaiting for
Government notification. In the meantime the matters related to the
precautionary measures to be taken in connection with conduct of
jallikattu, consultative meeting between related departments officials with

Jallikattu festival committee members.

Rules and Reqgulations to be followed by the Jallikattu

festival committee members:

1. The organisers should inform in advance the details about bulls and
bull tamers those who are participating in the Jallikattu event and
obtain advance permission. It should be ensured that whether the
details about participants are duly recorded.

2. The permission should be given by the District administration to
conduct Jallikattu only on completion of arrangements at least 24
hours in advance by the jallikattu festival committee members.

3. The committee constituted by the District Administration consists of

Revenue department, Veterinary department, Police department



and Public Health department will inspect the Jallikattu festival to
ensure that whether the festival is being conducted as per the
Jallikattu rules. Full cooperation should be given for the inspection

to the inspection committee by the festival organizers.

. The Jallikattu festival committee should give assurance that the

committee should held whole responsibility for all‘sorts of mishaps
that occur during the event, the Jallikattu committee should also
give assurance that they should not ask for compensation amount
from the Government for casualties, property damages which
accidently occur during the festival, for the concerned affected
family. Further the food, drinking water, animal feed, medical
facility, medical equipment and all sorts of basic facilities necessary
for the event, like leaflets about do’s and don’ts which is to be
adhered during the event should be provided by Jallikattu festival
Committee at their own cost and with all the above mentioned
assurances should be given in an appropriate affidavit form (Bond

Paper) to the District Administration.

. Insurance coverage should be done for the whole event of the

jallikattu festival in a Nationalized Insurance Company and the
details of the same should be mentioned in the affidavit form of

Jallikattu Committee to be given to the District Administration.

. The Jallikkattu event should reflect the culture and cultural

identities and further the show should not be conducted for

commercial purposes.



10.

13,

12.

13,

14.

. The organizers should ensure that whether the necessary test has

been conducted for all the participating bulls by the doctors of the
Animal Husbandry, Dairying and Fisheries Department.

It is the whole responsibility of the organizers to ensure that the
Enhancement Drugs and Irritants have not been given to the

participating bulls.

. The auditorium should be set with stability in such a way that the

spectators should sit and watch the event. The stability of the
auditorium should be certified by the Public Works Department.

The place of bull shed, medical testing place and bulls gathering
centre should be covered by samiyana pandhal or roof, the bulls
should be protected from sun and rain.

The place of bull shed should be clean and tidy. The area of the bull
shed should be kept clean by periodically disposing of natural
wastes such as dung and using disinfectant.

Only after the bulls have been brought to the bulls run area
entrance, the owner should untie the nose rope of the bulls and
allow the bulls into the bulls run area.

The area where the festival ground will be set up must have a area
of at least 50 square meters. Only in this area the bull tamers
should hold on to the bull.

The bull tamers should not be allowed to stand in front of the
entrance of the vaadivasal and should not be allowed to intercept at

the exit way of the bulls from the stable.

<2
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18.

19.

20.

21.

22

The bull tamers should be allowed to withhold the hump of the bull
only for 15 meters distance or 30 seconds or till 3 jumps of the
bulls.

The bull tamers should not catch the tail, horns or legs of the bulls
and make to stop the bulls going forward. The bull tamers those
whq are not follow the rules should not pe allowed to continue in
the jallikattu.

There should be an adequate coconut fiber spread throughout the
site to prevent injuries to the bull tamers and the bulls.

CCTV cameras should be fixed in the bulls shed area, bulls
gathering area and other places as per needs and all the whole
events should be recorded.

The festival committee should co-operate with the Press and Public
Relations Officer in order to shoot the entire Jallikattu show without
missing any event.

The Jallikattu program should be completed within the time frame
specified by the government.

The bulls with below three years old and above fifteen years old
should not be permitted to participate in the event.

An adequate banners incorporating the terms and conditions

informed by the Indian animals welfare board should be displayed.



THE ACTIONS TO BE TAKEN BY THE ASSOCIATE DIRECTOR (ANIMAL

HUSBANDARY DEPARTMENT)

> oW

All the participating bulls should be recorded in computer.
Preparing a model drawing for the event conducting area.

Keeping ready an adequate groups in the festival.

. All  the participating bulls should be medically examined

compulsorily by the qualified veterinary department doctors.

. It should be ensured that all the participating bulls are not with any

illness and also as the drugs that act aggressively and violently has

not been injected to the bulls.

. The veterinary doctors should inspect closely whether is there any

mutilated in the ears of the bulls and any injuries caused due to
fractured tails. In case of any bull found with this types of injuries,
it should not be allowed to participate in the event and to be sent

back.

. It should be ensured that the bulls have not harassed in any means

before they enter into the festival ground.

. It should be ensured that the rope of the bulls should have been

getting caught only by the owner of the bull or a person known to

the bull.

. If any of the bulls found to be in fatigue or dehydration or

restlessness while doing medical examination should not be

permitted to participate in the Jallikattu event.
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13.

14.

15:

16.

17

If a medical examination reveals that alcohol has been given to the
participating bulls, should not be allowed to participate in jallikkatu
event.

20 minutes rest should be given to bulls before coming to arena.

In order to express normal behaviour by the bulls, there should be
sufficient space facility in the bull holding area. In the bull stable
there should be at least 60 sq feet of gape between bulls. The
adequate fodder and drinking water facilities for bulls should be
provided and bulls should be allowed to express its normal
physiological functions. The owner of the bulls should be available
near the bulls and should make the psychological safety sense to
the bulls.

Only the owner of the bull or a person known to the bull should be
permitted in the bulls gathering area.

An emergency medical team and animal ambulance should be
arranged for bulls.

The owner of the bull or the person know to the bull should take the
bull inside and water for drinking, food should be arranged. After
left the stadium the bulls should be taken back to house only after
taking 20 minutes rest.

The safety of the bulls should be ensured by keeping the bulls
always under constant surveillance by veterinary doctors and police
department officials.

Veterinary doctor teams should constantly monitor the bulls which

are coming to the center



18. In case of death of bulls in the arena, the post mortem test should

be done and the report should be given.

ACTIONS TO BE TAKEN BY THE PUBLIC WORKS DEPARTMENT
(CONSTRUCTION AND MAINTENANCE) KOTTAM

The bulls run arena means the region from festival arena till the collection

yard centre of the bulls.

1. In order to separate the spectator’s galleries on both sides of the
arena there should be double barricading set up strongly. The
spectators region should be set up at least 15 meters away from the
vaadivasal.

2. After the bull reaches this region, which is 15 meters away from the
arena, the bull tamers should not touch the bulls. It should be
ensured that this region should be at least 100 meters distance.
Because of this it will be possible for the bulls to go to the area
where the bulls are collected without any tension. From this region
within 60 to 120 seconds the bulls should go to the collection
center. Security double barriers should be set up around the bull
collection center.

3. The officials of Public Works Department should ensure that the
auditorium have been set with stability in such a way that the

spectators should sit and watch the event by the festival organisers.

b



4. It should be ensured that, in order to prevent the bulls from
entering the auditorium and injuring the spectators, the double
barriers are installed not less than eight feet on either side of the
auditorium.

5. The spikes should not be visible on the outside of the enclosed
structures set up in the arena. Because they will cause injuri_es to
the bulls.

6. An emergency exit should be set up in the festival auditorium in
order to take the bulls and the bull tamers out from the auditorium
for medical treatment during the emergency situation.

7. The above mentioned work, the place the where the festival will be
held should be inspected at least two days in advance and it should
be ensured that the quality materials are being used (whip rye,
wooden slab and wire mesh) and the festival committee should be
instructed to ensure that the spectators gallery and double barriers

which are going to be set up should be with quality condition.

ACTIOINS TO BE TAKEN BY THE DEPARTMENT OF MEDICINE

The participating bull tamers should be permitted to go to stadium only
after the testing whether they have taken any stimulant drugs. For this
purpose an adequate numbers of doctors with required medical apparatus

should be hired for this work.

1. In order to provide first aid treatment to bull tamers and spectators

if injury caused due to accident in the Jallikattu, a doctor’s team
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with required medical apparatus and the emergency ambulance
vehicles with all the first aid facilities should have been kept ready

near stadium as precaution.

ACTIONS TO BE TAKEN BY POLICE DEPARTMENT

1. It should be ensured that in order to show the unique identity the
participants must wear exclusive dress and have an identification
card.

2. It should be ensured that the other related officials should inspect
the stadium in advance as whether the safety and precaution
actions has been taken as per Government order without any give
up.

3. It should be ensured that in order to protect the participating bulls
and participated bulls not to enter into the residential area, the
essential arrangements have been made.

4. In order to smoothen the stage, stadium, the spectators gallery,
double barrier fence which were set up for the festival, it should be
supervised and ensured that whether the coconut fibre has been
spread in the above said areas.

5. It should be ensured that there should not be any excess number of
spectators in the stadium more than the numbers which has been

permitted by the public works department officials.
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. The necessary precautionary actions should be taken on the day of

festival. The required traffic changes to be done in such a way that

it should not affect the natural daily life of the public.

. It should be ensured that the bulls after releasing from the

vadivasal, bulls are reaching the bulls gathering centre safely.

. It should be ensured that in order to give immediate first aid and

further treatment to the injured bull tamers or spectators, the
emergency vehicles routes should be inspected in advance and to

ensure the emergency routes should be kept ready.

. On persons who do so in cases where bulls are harassed the police

should file the case on its own and take action.

ACTIONS TO BE TAKEN BY DEPARTMENT OF LOCAL GOVERNMENT

1. It should be ensured that the place of bull shed should be clean and

tidy and the area of the bull shed should be clean by periodical
disposing of natural wastes such as dung and the above place

should be clean by using disinfectant.

. It should be ensured that an adequate drinking water facility, toilet

and health facility has been made in outside region of the stadium.

. It should be ensured that in the place of vadivasal and bulls

gathering centre an adequate cleaning staff should be hired and

health facility has been completed.

ACTIOINS TO BE TAKEN BY THE DEPARTMENT OF FIRE AND RESCUE
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1. In case of occurrence of any unpleasant events, in order to take
immediate rescue work the fire rescue vehicle should be kept ready

with sufficient staff.

2. It should be ensured that in case of occurrence of any danger
events to the spectators, bull tamers and participating bulls, to get
in to the immediate action an adequate number of well-trained fire

fighting persons have been hired.

3. The place where the jallikattu will be conducted should be inspected
in advance and the spectators’ gallery, double barrier fence to be
set up and the places from where the public will try to watch the
festival should also be inspected and it should also be ensured and
precaution steps to be taken that there should not be any easily

flammable electrical wires or dangerous condition walls in that area.

4. The certificate should be obtained that all the open wells within a

radius of 5 km from the place of stadium were closed.

5. The firefighting persons who have trained in bulls rescue should be

kept ready.

ACTIONS TO BE TAKEN BY THE REGIONAL TRANSPORT OFFICER

The regional transport officer should take necessary action and should be
ensured that the participating bulls have not brought by vehicle from long

distance.

3o
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ACTIONS TO BE TAKEN BY PRESS AND PUBLIC RELATIONS OFFICER

The entire Jallikkattu events should be filmed without missing and handed

over to the District Collector.

ACTIONS TO BE TAKEN BY REVENUE DEPARTMENT

The Revenue officer of Tiruppur and Tiruppur South Revenue Officer
should ensure that the Jallikattu event is being conducted as per
appropriate rules and regulations and the required safety measures has
been followed on appropriate method and this should be supervised by
the all department jointly. It should be ensured that the identity cards
should be issued to the participating invitees, important persons,

department officials, bull tamers and owner of the bulls.

STEPS TO BE FOLLOWED TO PREVENT THE SPREAD OF CORONA (COVID

19) DISEASE

1. Only two members will be allowed (including owner of the bull).
It is instructed that the owner of the bull and his assistant to be
there near bull. Both of them should have worn identity cards.
No one will be allowed without identity card.

2. The bull and its owner are they should have been registered one

week before conducting the Jallikattu festival.
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. In the Jallikattu festival the participating number of players
should not exceed 300 in numbers.

. The participating players should have been registered seven days
before conducting the Jallikattu festival. All of them should have
worn identity cards. No one will be allowed without identity card
in the festival conducting place.

. All the participating players should be tested for Covid 19 disease
before two days of conducting the jallikattu festival in the
Government recognised centre and only the players with Covid
19 tested negative will be permitted to participate.

. The jallikattu conducting place should be inspected in advance
and in order to prevent the spread of the Corona disease, the
required ethics should be followed as social distancing in the
spectator’s gallery, double protection fence and the place where
the more public will stand and watch.

. The Covid 19 test negative certificate should be submitted by all
department officials and festival committee members. Further
the department officials who are relating to this jallikattu festival

also should submit the covid 19 negative test certificate.

3
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Translated copy

PROCEEDINGS OF THE DISTRICT COLLECTOR, TIRUPPUR

Presence: Dr. K.Vijayakarthideyan, I.A.S.,

Na.Ka.No.21341/2020/E4 Date: 27.01.2021.

Sub: Jallikattu - Tiruppur District - Tiruppur South Circle -

Ref:

Azhagumalai Village - Permission requested for
Jallikattu on 31.01.2021 - Granting permission to

conduct Jallikattu as per Government Rules - Reg.

1. Application made by ThiruP.Palanisamy, President of
Azhagumalai Jallikattu kaalaigal nala sangam and its

members.

2. G.0.(Ms)No.795, Revenue and Disaster Management
Department, dated 26.12.2020.

3. Letter from the Director of Animal Husbandry and
Veterinary Services, Chennai No.Na.Ka.175/12/2021,
dated 05.01.2021 & 07.01.2021.

4. Letter from the Principal Chief Secretary, Animal
Husbandry, Dairying and Fisheries Department
Ne.Mu.No.16134/AH3/2021-2, dated 06.01.2021.

5. Letter from Revenue Divisional Officer, Tiruppur
No.1/2019/A1, dated 18.01.2021.

6. Letter from the Director of Animal Husbandry and
Veterinary Services, Chennai No.Na.Ka.73/C/21, dated
27.01.2021.



7.G.0.(Ms)No.8, Principal Chief Secretary, Animal
Husbandry, Dairying and Fisheries Department, dated
11.01.2021.

8. Tamil Nadu Gazette Notification No.18, published on
11:01.2021.

* 5k %k ok ok

ORDER:-

On behalf of the Tiruppur District, Tiruppur Southern Circle,
Alagumalai Village Kaalaigal Nala Sangam, its President
Thiru,P.Palanisamy and members seeking permission to conduct
Jallikatta festival at Tiruppur District, Tiruppur Southern Circle,

Alagumalai Village on 31.01.2021 in application reference no.1.

In connection with the terms & Conditions and in letter reference
number 3, the Government rules & regulations to be followed by the
organizers of Jallikattu festival were explained to Jallikattu
organizers and to related officials in the Jallikattu coordinating

committee meeting held on 22.01.2021.

The Revenue Divisional Officer and the Director of Animal
Husbandry and Veterinary Services have inspected the arena where
the Jallikattu festival will be conducted and sent the their report
vide letters reference number 5 and number 6 respectively. The

Revenue Divisional Officer has accepted the request submitted on



behalf of Alugumalai Jallikattu Kaalaigal Sangam and gave
recommendation to conduct the Jallikattu festival vides letter

reference number 5.

Based on the reports of the related officials and related documents
and Government notification reference number 8, the permission is
granted and the Order is issued to conduct the Jallikattu festival in
the Tiruppur District, Tiruppur Southern Circle, Alagumalai Village

on 31.01.2021.

It is informed that the Jallikattu should be conducted with the terms

and conditions mentioned below without fail.

The Terms & Conditions to be followed by the Festival Committee

1. The Committee constituted by the District Administration
consists of Revenue Department, Veterinary department,
Police department and Public Health department will inspect
the Jallikattu festival to ensure that whether the festival is
being conducted as per the Jallikattu rules. Full cooperation
should be given for the inspection to the inspection committee
by the festival organizers.

2. The Jallikattu festival committee should give assurance that
the committee should held whole responsibility for all sorts of

mishaps that occur during the event, the Jallikattu committee

7y
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should also give assurance that they should not ask for
compensation amount from the Government for casualties,
property damages which accidently occur during the festival,
for the concerned affected family. Further the food, drinking
water, animal feed, medical facility, medical equipmentand all
sorts of basic facilities necessary for‘ the event,like leaflets
about do’s and don’ts which is to be adhered during the event
should be provided by Jallikattu festival Committee at their
own cost and with all the above mentioned assurances should
be given in an appropriate affidavit form (Bond Paper) to the

District Administration.

. Insurance coverage should be done for the whole event of the

jallikattu festival in a Nationalized Insurance Company and
the details of the same should be mentioned in the affidavit
form of Jallikattu Committee to be given to the District

Administration.

. The Jallikkattu event should reflect the culture and cultural

identitiesand further the show should not be conducted for

commercial purposes.

. The organizers should ensure that whether the necessary test

has been conducted for all the participating bulls by the
doctors of the Animal Husbandry, Dairying and Fisheries

Department.



10.

11:

1.2,

13.

. It is the whole responsibility of the organizers to ensure that

the Enhancement Drugs and Irritants have not been given to

the participating bulls.

. The auditorium should be set with stability in such a way that

the spectators should sit and watch the event. The stability of
the auditorium should be certified by the Public Works

Department.

. Separate Permission must be obtained from the police

department.

. The place of bull shed, medical testing place and bulls

gathering centre should be covered by samiyana pandhal or
roof, the bulls should be protected from sun and rain.

The place of bull shed should be clean and tidy. The area of
the bull shed should be kept clean by periodically disposing of
natural wastes such as dung and using disinfectant.

Only after the bulls have been brought to the bulls run area
entrance, the owner should untie the nose rope of the bulls
and allow the bulls into the bulls run area.

The area where the festival ground will be set up must have a
area of at least 50 square meters. Only in this area the bull

tamers should hold on to the bull.

The bull tamers should not be allowed to stand in front of the
entrance of the vaadivasal and should not be allowed to

intercept at the exit way of the bulls from the stable.

4
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14.

15.

16.

17.

18.

19

20.

The bull tamers should be allowed to withhold the hump of

the bull only for 15 meters distance or 30 seconds or till 3

jumps of the bulls.

The bull tamers should not catch the tail, horns or legs of the

bulls and make to stop the bulls going forward. The bull

tamers those who are not follow the rules should not be

allowed to continue in the jallikattu.

There should be an adequate coconut fiber spread throughout

the site to prevent injuries to the bull tamers and the bulls.

CCTV cameras should be fixed in the bulls shed area, bulls

gathering area and other places as per needs and all the

whole events should be recorded.

The festival committee should co-operate with the Press and

Public Relations Officer in order to shoot the entire Jallikattu

show without missing any event.

The Jallikattu program should be completed within the time

frame specified by the government.

The festival committee is required to conduct the jallikattu in

the open field with the following facilities.

a) In order to protect the bulls from rain and sun the place of
bull stableshould be covered by samiyana pandhal or roof.

b) In the bull stable there should be 60 sq feet of gape
between bulls. The require food and drinking water

facilities for bulls should have been done. An adequate



21,

22.

23.

facilities should have been done for the owners of the bulls
in order to stand near bulls.

¢) The bulls which are participating in the Jallikattu should be
in rest for about 20 minutes before being unleashed.

d) CCTV cameras should be fixed in required places and all
the actions should be recorded, further the whole jallikattu
events should be videographed and after the festival is
over it should be submitted in three CDs to the District

Collector’s direct assistant.

The bull owners should be instructed to obtain eligibility
certificate for all the jallikattu participating bulls from the
veterinary hospitals which is situated in that area.

The participating bull tamers should be allowed participate in
the jallikattuat regular intervals as small small groups. For
each group separate colour T-Shirts and trousers should be
provided to the participating bull tamers. The identification
serial numbers for groups wise should be printed visibly in the

front side and back side of the uniforms.

It is to be ensured that the bulls brought from the stable to
unleash in the field should have been already had their nose
rope untied. None of the bulls should be allowed to go with

the rope in the Arena. When the bull comes out of the
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24,

25,

26.

vaadivaasal, it is to be ensured that in order to protect bulls
lives there should not be any stone pillars, sharp-shaped tree
woods which could cause injury and there should not be any
walls are elongated to front side.

The racetrack should be at least 50 square meters in area, in
which the boundary should be identified and shownin order to
bull tamers to tame the bulls within the boundary area. An
adequate drinking water facilities should be provided for the
players to be provided at regular intervals.

After the bulls have finished participating in the game, to
collect the bulls properly in bull collection yard should be set
up with adequate space.The area should be protected by a
wooden Double barrier fencing.In order to take 20 minutes
rest after game by each and every bull, it should be ensured
that there should be about 60 square feet place area for each
and very bull.The owner of the bulls and the assistant
appointed by him only should be permitted to wait in that
area to collect their bulls. Any other persons or bull tamers
should not be allowed in that area. The required fodder and
water facilities should have been arranged in that area for
bulls.It should be monitored that whether the participated
bulls have been taking back by the owners safely only after
taking 20 minutes rest by the bulls,

In order to take rest by the bulls the whole bull collection yard

should be covered by samiyana pandhal or roof. The CCTV



27.

28.

29,

30.

31.

cameras should be fixed in whole area and the entire events
are to be recorded and monitored.

In order to watch the festival conveniently by the spectators,
the spectator gallery which is to be made up of wood should
be set up by the organizers. The galleries so erected must be
certified by the Public Works Department as being in strong
condition. Further the electrical inspectors must ensure that
the electrical equipment was being set up and certificate
should have been obtained.

An emergency exit should be set up in the competition area to
dispose of bulls or bull tamers when needed.

After completion of the above pre-arrangements for Jallikattu,
it should be audited by the audit Committee which is
constituted by the District Administration for auditing the pre-
arrangements of jallikattu as per the order of the Government
of Tamil Nadu.

In case of any changes to be made in the arrangements, it
should be done with the permission of the district
administration.

The jallikattu festival committee should follow all the rules
and regulations of the official jallikattu committee of Revenue

Divisional Officer, Tiruppur.

4 -



32.

33,

34.

10

As per Government norms, it should be ensured that the
appropriate insurance has been taken for all the participating
bulls, all bull tamers and all spectators.

Coordinating all the arrangements for the function and
following all the rules of the government and conducting the
Jallikkattu ceremony and obtaining the report of the audit
committee and the same should be handed over to the

Revenue Divisional Officer, Tiruppur.

Steps to be followed to prevent the spread of corona (Covid

19) disease:-

a) Only two members will be allowed (including owner of the
bull). It is instructed that the owner of the bull and his
assistant to be there near bull. Both of them should have
worn identity cards. No one will be allowed without identity
card.

b) The bull and its owner are they should have been
registered one week before conducting the Jallikattu
festival.

c) In the Jallikattu festival the participating number of players
should not exceed 300 in numbers.

d) The participating players should have been registered
seven days before conducting the Jallikattu festival. All of

them should have worn identity cards. No one will be
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f)

g)

11

allowed without identity card in the festival conducting
place.

All the participating players should be tested for Covid 19
disease before 72 hours of conducting the jallikattu festival
in the Government recognised centre and only the players
with Covid 19 tested negative will be permitted to
participate.

The jallikattu conducting place should be inspected in
advance and in order to prevent the spread of the Corona
disease, the required ethics should be followed as social
distancing in the spectator’s gallery, double protection
fence and the place where the more public will stand and
watch.

The Covid 19 test negative certificate should be submitted
by all department officials and festival committee
members.Further the department officials who are relating
to this jallikattu festival also should submit the covid 19

negative test certificate.

K.Vijayakarthikeyan
District Collector, Tiruppur

ThiruP.Palanisamy (President)
Azhagumalailallikattukaalaigalnalasangam
Azhagumalai Village, South Circle, Tiruppur

Copy:-District Superintendent of Police, Tiruppur

(go)
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Copy:-Revenue Divisional Officer, Tiruppur
Copy:- Commissioner, The Corporation of Tiruppur
Copy:- Regional joint Director (K.P), Tiruppur
Copy:- Executive Engineer Building (K.P), Kottam, P.W.D, Tiruppur.
Copy:-Deputy Superintendent of Police, Palladam.
Copy:-District Officer Fire and Rescue Tasks, Tiruppur.
Copy:- Joint Director ( Medical & Rural Welfare ), Tiruppur.
Copy:-Deputy Director (Health Services), Tiruppur.
Copy:- Assistant Director (Panjayaths), Tiruppur.
Copy:-Regional Revenue officer, Tiruppur, South.
Copy:- Regional Development Offier, Pongalur.
Copy:- Regional Transport Officer, Tiruppur, South.
Copy:- News and Public Relation Officer, Tiruppur.

// Original Copy / By Order //

Sd/-
For District Collector
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Translated copy

PUBLIC WORKS DEPARTMENT
Building (Ka and Pa) Subdivision, Tiruppur.

The temporary stage system set up for the Jallikattu festival to be held on
31.01.2021 at Tiruppur District, Tiruppur in the Southern Circle and the

two layers of barrier fencing set up on either side of the bull catching area

are announced tc be stable under normal climate subject to the

following.

1.

Totally 30 persons only should be allowed in the three layers gallery
which was set up in the left side of the Vadivasal (size 20" X 20").

. Totally 30 persons only should be allowed in the three layers gallery

which was set up in the right side of the Vadivasal (size 20" X 20").

. The stage which was set up in the left side of the Vadivasal for 1800

persons with sitting capacity should be allowed only 900 persons
and the social distancing should be followed as per Covid - 19

norms.

. The stage which was set up in the right side of the Vadivasal for

2300 persons with sitting capacity should be allowed only 1150
persons and the social distancing should be followed as per Covid -

19 norms.

. Only 200 persons should be allowed in the VIPs, Officials and

spectators stage and the social distancing should be followed as per

Covid - 19 norms.

. The spectators should be allowed to sit in the gallery in ascending

order as first row should be filled first, then second row and then
third row should be filled. After the festival is over the spectators
should be allowed to go out from the gallery in Descending order as
third row should be allowed to go first, then second row and then

first row.
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7. Since the two barrier fencing which are set up in the area of
collection of bulls are in normal condition, it should be strengthen
further.

8. If the persons allowed more than the permitted strength in the
stage of VIPs, Officials and spectators and in the event of excess of
the size of the crowd more than the regulated by blocks and
unexpected push events in exceptional circumstances it is reported
that this certificate is not valid.

Sd/-, 30.01.2021

Assitant Executive Engineer,
Public Works Department
Building (Ka and Pa)
Subdivision, Tiruppur.
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The Heart of love that helped by giving the Hall to the Ceremony

Thiru. K.P.M.Chinnu Gounder, Avl.

Alagumalai Thirupani Kuzhu Thalaivar, Karattupalayam (Translated in English)
(Alagumalai Task Force Leader, Karattupalayam)
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BEFORE THE NATIONAL GREEN
TRIBUNAL, (SZ), SITTING AT
CHENNAI

Application No.89 of 2021 (SZ)

REPLY FILED BY THE 6™
RESPONDENT

M/s.M.K.SUBRAMANIAN - 1055/89
S.PATRICK -
MADHUVANESHWARAN -

COUNSEL FOR 6™ RESPONDENT
94440 18210



